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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH NEW DELHI

EA NO. 11 OF 2024 IN OA NO 94 OF 2022

WITH

EA NO. 12 OF 2024 IN OA NO 41 OF 2020

IN THE MATTER OF:
PUSHPENDRA KUMAR ...APPLICANT
VERSUS
NAGARPANCHAYAT, KADAURA &
ORS ..RESPONDENTS
INDEX
S.NO. PARTICULARS PAGES
1. | Objections by the applicant to the compliance
affidavit of respondents no 3 dated 22.01.2025| | — [6
(ALONG WITH AFFIDAVIT).
2. | ANNEXURE A-1
1. Water Spread Area Analytics of
district Jalaun by NRSC-ISRO.
1i.  The true copy of RTI-response letter 7 _9]

111.

of ISRO-NRSC declaring water
spread area of Sadar pond (586) in
month of September 2022 as only
0.93 ha while in Khatauni the area
of Sadar pond is 2.67 ha.

The true copy of RTI reply of ISRO-
NRSC dated 09/10/2023 providing
the common link to calculate the
water spread area of any water body.
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iv. The water spread area of Sadar pond
(586) and Jagnaha pond (266) as
measured by Water body
Information system of ISRO by the
link provided by ISRO-NRSC.

ANNEXURE A-2

The true colored GPS photographs dated
02/02/2025,05/02/2025 of encroachment,
heaps of garbage and solid waste on
completely dried Sadar pond for which the
budget of 152 lakhs is allotted and
completion date of de-silting, de-sludging,
renovation is March 2025.

99 -24

ANNEXURE A-3

The true colored GPS photographs dated
02/02/2025,05/02/2025 of the
encroachments, filth, dumping of domestic
waste and discharge of sewage-drainages
into the ponds of the town.

2% —92%

ANNEXURE A4

The true copy of letter ref no H64304/C-
2/MSW-23/2021 dated 10.09.2021
confirming impose of environmental

compensation of ¥ 1,82,88,200/- on Nagar
Panchayat, Kadaura by UPPCB but not

recovered yet providing a free hand to
Nagar Panchayat Kadaura to exploit the
water bodies of town.

29

ANNEXURE A-5
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The true copy of Media Reports published
regarding pitiable conditions of water bodies of 3 o)
town.
APPLICANT
THROUGH

anjem /QV Q‘“‘

RANJAN KUMAR RAI

ADVOCATE

CH NO.351 PATIALA HOUSE COURTS
COMPLEX NEW BUILDING

NEW DELHI-110001

MOB-8505898181
EMAIL-advranjan.rai@gmail.com

New Delhi
Dated: 05.02.2025
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI
EA NO. 11 OF 2024 IN OA NO 9%4 OF 2022
WITH
EA NO. 12 OF 2024 IN OA NO 41 OF 2020

IN THE MATTER OF:
PUSHPENDRA KUMAR ... APPLICANT

VERSUS

NAGARPANCHAYAT, KADAURA &
ORS ...RESPONDENTS

OBJECTIONS BY THE APPLICANT TO THE COMPLIANCE
AFFIDAVIT OF RESPONDENTS NO 3 DATED 22.01.2025 (ALONG
WITH AFFIDAVIT).

MOST RESPECTFULLY SHOWETH:

1. That pursuant to the directions issued by this Hon’ble tribunal in its order
dated 06/09/2024 and 20/12/2024 respondents no 3 (DM, Jalaun) submitted
a compliance report dated 22/01/2025 regarding the status of the 13 ponds
located within the limits of the Nagar Panchayat Kadaura before this
tribunal.

2. That the applicant, at this stage, is filing objection to the compliance report
of respondents no 3 (DM, Jalaun) dated 22/01/2025.

PRELIMARY OBJECTIONS:

3. That further pursuant to the directions issued by this Hon’ble tribunal in its
order dated 20/12/2024 a cost of Rs 10000 has been imposed on each of
respondents no 1 (EO,Nagar Panchayat,Kadaura) and respondents no
3(DM,Jalaun) for repetitive delay in filing the compliance report. But no

receipt/information has been submitted in compliance affidavit dated



359

22/01/2025 by respondents no 1 & 3 regarding the deposition of cost of Rs
10000 by respondents no 1 and cost of Rs 10000 by respondents no 3.
. That Annexure R/1 to R/6 contains different letters written by different
authorities for the STP.
. That Annexure R/7 of the compliance report dated 22/01/2024
contains the compliance report sent by Executive Officer, Nagar
Panchayat Kadaura dated 17/012/2024 to ADM,Jalaun (in hindi).
. That as mentioned in Annexure R/8 of compliance affidavit of DM,Jalaun
dated 22/01/2025 estimated cost of construction work of Amrit Sarovaar
at Sadar Pond (586) is given as 152.58 Lacs and date of completion of
work is March 2025. Nine (9) month old symbolic photographs of Sadar
pond are annexed in Annexure R/8 by Project Manager, C&DS, UP Jal
Nigam Jhansi which clearly proves no work of renovation has been done
in last 8 month in Sadar Pond while the money for the same is
withdrawn in June 2024.
. That post March 2025 the remaining amount of budget of 152.58 lakh
might be taken out by Project Manager, C&DS, UP Jal Nigam Jhansi
| without any work of desilting, desludging and renovation.
. That As of today, i.e. February 05,2025, the Sadar pond is full of heaps
of silt of garbage, fecal, and solid waste and heavily encroached. the
true GPS photographs of Sadar Pond dated 05/02/2025 is annexed hereto
and marked as Annexure A-2 and True GPS videos of Sadar pond dated
02/02/2025 is stored in pen-drive showing dump of garbage, heaps of silt
and encroachment over Sadar pond.
. That UPPCB with letter no H64304/C-2/MSW-23/2021 dated 10.09.2021
imposed an Environmental Compensation of ¥ 1,82,88,200/- to
Executive Officer, Nagar Panchayat Kadaura for the exploitation of
water bodies of the town, during the pursuance of OA no 41/2020). But

UPPCB never took any action to recover it from Nagar Panchayat,
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Kadaura till date giving a free hand to Nagar Panchayat Kadaura to

exploite the water bodies of the town . (EA no 12/2024 is filed against OA

no 41/2020). The true copy of same is annexed hereto and marked

as Annexure A-4.

SR NO VISE OBJECTIONS
10. That the objection of compliance report by Executive Officer, Nagar

Panchayat Kadaura dated 17/012/2024 annexed in Annexure R/7 of the

compliance report dated 22/01/2024 is being provided below in tabular

form.

Sr Gatano | Area(in | Name of Ward/ Objections by
No hectare) | Pond Muhalla Applicant
1. 112 0.785 | Udai Tal Islamabaad | EO, Nagar
/Manshadevi Panchayat,Kadaura
Mandir ke concealed the actual
pass pitiable condition of

this pond the water
spread area and
command/ catchment
area of this pond is
under encroachment.
The water of pond is

highly polluted due to
direct discharge of

fecal and sewage of
illegal occupants
residing on catchment
area of pond at east
side.
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586 2.679 | Sadar Talab | Bazar RTI response dated
11/10/2022 received
from ISRO-NRSC
clearly declared the
water spread area of
Sadar pond as 1.26 ha
in August 2022 and
0.93 ha in September
2022 while in
Khatauni the area of
the pond is recorded
as 2.67 ha. Due to the
non-compliance of the
order of this tribunal
dated 11/10/2022 the
water spread area of
Sadar pond further
reduced to 0.0 ha in
November 2024 (as
per the WBIS -ISRO).
The true copy of RTI-
response letters of
ISRO-NRSC dated
11/10/2022 and dated
09/10/2023 and water
spread area of Sadar

pond in November
2024 is annexed hereto
and marked as
Annexure A-1.

As of today, 1ie
05/02/2025 there is no
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water in Sadar pond
due to heavy
encroachment on
catchment area and
water spread area of the
pond. there are heaps
of garbage, filth and
solid waste in place of
water in Sadar pond as
Nagar Panchayat,
Kadaura is using it as
a dumping ground.
The true  colored
photographs of the
pond dated 05/02/20235
is annexed as
Annexure A-3.

. | 266 1.315 | Jagnaha Islamabad |During the hearing
Talab dated 20/05/2024. The
pen-drive of the videos
of Jaganaha Pond were
played before this

hon’ble tribunal
wherein this hon’ble
tribunal observed

permanent structures as
encroachment over the

Jaganaha pond but as of
today i.e. 03/02/2025
no action has been
taken by EO,Nagar
Panchayat, Kadaura to
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remove the
encroachment from the
catchment and water
spread area of the
Jagnaha pond. The true
GPS video dated
03/02/2025 of Jagnaha
pond is stored in pen-
drive and true GPS
photographs of
Jaganaha pond dated
02/02/2025 is annexed
hercto and marked as
Annexure A-3. As per
WBIS-ISRO the water
spread area of Jaganaha
pond was 1.1 ha in
January 2025.The same
is annexed in
Annexure A-1. The
water of the pond is
very polluted due to
direct discharge of
fecal ,sullage and
sewage of illegal
occupants residing on
water spread
area/catchment area of
Jaganaha pond at North
and east side.
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311

0.316

Near
Kabristaan

Eidgah

The EO,Nagar
Panchayat Kadaura
submitted the
misleading report about
this pond. The pond
311 has been merged
in the premises of
Kabristan by
constructing a
boundary wall
around Kabristaan
covering pond too
inside the boundary
wall of kabristaan.
This restricted the
accessibility of pond to
common people.
Boundary wall
blocked all channels
of catchment area
flowing towards the
ponds. The EO,Nagar
Panchayat Kadaura
cleverly concealed this
fact in the report. The
true colored
photographs of the
same is annexed hereto
and marked as
Annexure A-3.
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657

0.101

Vaishnav
Mata
Mandir ke
pass

Purva

UPPCB in its report
dated 30.08.2024
submitted that there
is no water in the pond
657 and no boundary
wall around 1t which
contradicts the
compliance report of
EO,Nagar Panchyat
Kadaura. No Water
in a pond during
rainy month of
August indicates that
pond is completely
paved and command /
catchment area is
completely
encroached.

659

0.101

Vaishnav
Mata
Mandir ke
pass

Purva

UPPCB in its report
dated 30.08.2024
submitted that there
is no water in the pond
657 and no boundary
wall around it while
report of EO,Nagar

Panchayat Kadaura
claims water and

boudry wall. As of
today i.e. 03/02/2025
there is no water in
the pond 657 and no
boundary wall around
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it. No Water in a
pond verifies that
pond is completely
paved and command /
catchment area is
completely
encroached.

946

1.226

Bhairav
Talab

Chilpura

EO,Nagar Panchayat
Kadaura concealed the
facts that permanent
structures are
standing inside the
pond and sullage,
sewage and fecal of
the town is being
discharged into this
pond. The true colored
GPS photographs of
dated 02/02/2025 of
pond no 946 is annexed
hereto and marked as
Annexure A-3. The
true GPS video dated
02/02/2025 of the same
is stored in the pen
drive.

. 1 443/994

0.130

Nagin
Shakti

Islamabaad

UPPCB in its report
dated 30.08.2024
submitted that there
is no water in the
pond which
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contradicts the claims
of EO, Nagar
Panchayat ,Kadaura.
The photographs of
this pond at page no
147 of UPPCB report
dated 30.08.2024
shows that the pond is
completely paved up
and encroached upon
and lost its existence.
That’s why UPPCB didn’t
collect the water sample of
this pond. The
photographs of this pond
as taken and annexed by
UPPCB in its report dated
30/08/2024 at page no
marked as 147 as a proof,
the pond 1s completely
paved and encroached up.

585/2(2 [0.235 | Seer ka Havely UPPCB in its report
2) Talab dated 30.08.2024
submitted that there
is no water in the
pond which
contradicts the claims
of EO, Nagar
Panchayat, Kadaura.
This pond has been
completely paved and
encroached up by
Nagar Panchayat itself
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Q

by building shops over
it.
10/292/2 |0.353 |Dhobipura | Dhobipura | UPPCB in its report
ka dated 30.08.2024
Talab submitted that

domestic waste and
garbage are being
disposed off into this
pond. Which again
proves the EO,Nagar
Panchayat, Kadaura
has presented false
compliance status 1n its
report dated
22/01/2024. The
illegal occupants
residing on water
spread area and
command/catchment
area of this pond are
disposing off their
domestic waste into
this pond to paveup
the pond completely

in near future. The
true colored GPS

photographs dated
02/02/2025 of
encroachment and
dump of garbage on the
ponds are annexed




369

®

hereto and marked as
Annexure A-3. The
true GPS video of this
pond dated 02/02/2025
1s stored in the pen-
drive.

11

60

0.474

Bambhauri ka
Talab

Bambhauri

UPPCB admitted that
there was no water in
the pond which proves
the pond have been
paved up and
encroached up
completely. EO,Nagar
Panchayat Kadaura
concealed this ground
reality.

12

61

0.069

22

Bamhauri

UPPCB in its report
dated 30.08.2024
submitted that the
pond is Completely
Encroached upon but
EO,Nagar Panchayat
Kadaura concealed
this ground reality.

13]

566

0.611

Kherapati

Purva

UPPCB admitted that
the pond is

Completely
Encroached upon but

EO,Nagar Panchayat
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Kadaura concealed
this ground reality.

Note: the Status of ponds at Sr No 5,6,8,9,12,13 in the Compliance reports of
UPPCB dated 30/08/2024 contradicts the compliance reports of DM, Jalaun
dated 22/01/2025.

11.That UPPCB report dated 30/08/2024 claims no water in ponds at Sr No
5,6,8,9,12,13 in rainy month of august while compliance affidavit of
DM, Jalaun dated 22/01/2025 which consists of compliance report of EO,
Nagar Panchayat, Kadaura dated 17/01/2025 at annexure R/7 makes false
claim of water in the above ponds. In ground reality ponds at Sr No
5,6,8,9,12,13 ponds have been completely paved up and encroached upon
and there is no possibility of water in these ponds in near future.

12.That Out of 13 ponds 6 are completely encroached and lost their depth
and the remaining 7 ponds are also under heavy encroachment may
lose their existence in near future if immediate remedial action is not taken.

13.That the Media Reports published regarding pitiable conditions of water

bodies of town are annexed hereto and marked as Annexure A-5.

PRAYER

In light of the facts stated hereinabove it is most respectfully prayed
that this Hon’ble Tribunal may kindly be pleased to:

1. dismiss the compliance affidavit of respondents no 3(DM,Jalaun) dated

22.01.2025 which consists of misleading and false facts and concealed

the truth;
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2. 1issue the directions to II'T, Kanpur (only 70km away from town)/Survey
of India to prepare report of actual encroachment and water quality
of all 13 ponds of the Nagar Panchayat, Kadaura and or;

3. impose penalty/punishment on Executive Officer Nagar Panchayat
Kadaura under section 26 &28 of NGT act 2010 for non-compliance
of order of this tribunal dated 11.10.2022 and filing false compliance
status report on pitiable conditions of ponds and or;

4. direct the MS, UPPCB to recover the Environmental Compensation
of ¥ 1,82,88,200/-from Nagar Panchayat, Kadaura which was
imposed by UPPCB on 10.09.2021 to stop the further exploitations of
water bodies of town by Nagar panchayat, Kadaura and/or;

5. keep these EA no 11/2024 and EA no 12/2024 pending till the complete
compliance of order dated 11.10.2022.

6. pass any other / further order as this Hon’ble Court may deem fit and

proper in the interest of justice.

e

APPLICANT

THROUGH

Qa ngan . Coi
RANJAN KUMAR RAI
ADVOCATE
CH NO.351 PATIALA HOUSE COURTS
COMPLEX NEW BUILDING
NEW DELHI-110001
MOB-8505898181
EMAIL-advranjan.rai@gmail.com

New Delhi
Dated: 05.02.2025



Certificate No.
Certificate Issued Date
Account Reference

Unigue Doc. Reference

Purchased by

Pushpendra Kumar So Sh Rajendra waed -
Article 4 Aﬁtdawt
For Affidavit

Description of Documen
Property Description
Consideration Price (Rs
First Party

Second Party

Stamp Duty Paid By
Stamp Duty Amount(Rs.)

Pushpendra Kumar So Sh Rajendra Dwivec

ot Apphcable
dra Kumar So Sh Rajendra Dwive

BEFORE THE: NAT;IQNALQGREEN TRIBUNAL~
PRINCIPAL BENCH NEW DELHI
EA NO. 11 OF 2024 IN OA NO 94 OF 2022
WITH
EA NO. 12 OF 2024 IN OA NO 41 OF 2020

IN THE MATTER OF:
PUSHPENDRA KUMAR ...APPLICANT
~ VERSUS
NAGARPANCHAYAT, KADAURA &
ORS | ..RESPONDENT

of Siook Huldng



kY

I Pushpendra Kumar, S/o
Dlstnct—Jalaun UP 285203, presently at Hamirpur the applicant above

%"

named do hereby solemnly affirm and state as under: -

&
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AFFIDAVIT
Sh. R. B. Dwivedi, Ages-35 R/o Kadaura,

That I am the applicant in the abovementioned matter, as such, am

conversant with the facts and circumstances of the case and
o

B

competent to swear this affidavit. %%

That 1 have gonc through the contents of the accompanying
objections and say that the same are true and correct and has been
drafted under my instructions. The contents thereof may kindly be
read as a part hereof ggd are not being repeated herein for the sake
of brevity. > i
WM

DEPONENT

B3
5“VERIFICATION:

Verified At Hamirpur on this 4™ day ofFebruary 2025 that the
contents of paras 1 and 2 of my above affidavit are true and correct
to my knowledge, no part of it is false and nothing material has ¢z

been concealed there from.
DE P%

NENT

: . f?f”m :

H/»zb%/
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943 ha
AMJ{-SG(I.QY pond. 0 93
Khatadni- 261 ha-

National Remote Sensing Centre
RS Applications Area
Water Resources Group

30 Sep, 2022
From : To:
P. V. Raju Sri S Narasimha Rao
Group Director, Water Resources CPIO, NRSC
RSAA

Sub: Information under RT Act 2005
Ref: No. CPIQ:NRSC:RTI:2022:356 Dt.19 Sep, 2022

Please find below the response to the information requested through online RTI
application dt. 18.9.2022 filed by Shri. Pavan Dwvedi.

Information Sought | Information Provided by NRSC/ISRO

e Please provide details of Water o Water Spread Area of water body
| Spread Area. of water body of ID of 1D 799241762679504014 of
‘ 799241762679504014 of district district Jalaun, up as
= Jalaun, UP as calculated/measured calculated/measured in month of
in month of August 2022 & August 2022 is 1.26 ha under WBIS
September 2022 by water body
Information System (WBIS) | »  Water Spread Area of water body

developed by NRSC/ISRO of 1D 799241762679504014 of
district Jalaun, upP as
calculated/measured in month of
‘523,22 is 0.93 ha under WBIS

c_-; é’-ﬂ Tt

n

Wm«v
70 9
(P. V. Raju)
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siqfier W™ / DEPARTMENT OF SPACE
AT e Aqeene @req/ INDIAN SPACE RESEARCH ORGANISATION

TEY ¥ ¥as F7w / NATIONAL REMOTE SENSING CENTRE

#aUEre /Hyderabad
AT AMWHT H8/ RTI Cell
o . Arftersay . uaemTet : S : 2023: 425
No.CPIO:NRSC:RTI:2023:425 October 09, 2023
ik A

Shri Pawan Dwivedi,
Shri Ram Bhavan,
Ramlila Maidan,

___Kadura (Baoni State),

Jalaun.

Uttar Pradesh - 285203

Sir/#gied,
Sub: GEAT &7 ATAFE AFAAAH, 2005 & qHT
Information under RTI Act, 2005 - reg.

Ref: No.NRESC/R/E/23/00030 dated 22.09.2023.

*kkkk

With reference to the above application, the information provided by the
custodian is as under:-

The information sought is already available in public domain at https://bhuvan-
whbis.nrsc.gov.in/?id=(...... ). You may enter the water body id at the space indicated

ks

Appeal if any, on this reply may be submitted within 30 days of receipt thereof, to
the First Appellate Authority, Shri Ankur Srivastava, Controller, National Remote

Sensing Centre, Balanagar, Hyderabad - 500 037, Tel:- 040-23884005, E-mail:
faa@nrsc.gov.in. ' E : ”

WS / Yours faithfully,

—30 Ay
(ft FAT A Sree Kumar. V)
e Wb G ASHRY/ CPIO
T3RUHI/NRSC
Tel.No.040-23884022
Email: cpio@nrsc.gov.in
g9 : 4 / Encl: as above.
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